| TEM NO 53 COURT NO. 10 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).1852/2013

(From the judgenent and order dated 11/09/2012 in C MWP. No.12738/2004
of The H GH COURT OF JUDI CATURE AT ALLAHABAD)

| SLAM HUSSAI N & ORS. Petitioner(s)
VERSUS
HAJARI LAL & ANR Respondent ( s)

(Wth prayer for interimrelief and office report )

Date: 16/08/ 2013 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE CHANDRAMAULI KR. PRASAD
HON BLE MR JUSTI CE KURI AN JOSEPH

For Petitioner(s) M. S.K Katriar, Sr. Adv.

M. Sanj ay Kumar Tyagi, Adv.
Prabhat Kr. Rai, Adv.
Prakash Gautam Adv.
M Bhatt newara, Adv.
For Respondent (s) R K. CGupta, Adv.

Sheo Kumar CGupta, Adv.
M. Shekhar Kumar , Adv.

oS5 ssi

UPON hearing counsel the Court made the follow ng
ORDER

As prayed for on behalf of the counsel for the respondent,
list it after two weeks subject to paynent of cost of Rs. 5,000/- in
the Supreme Court Enployees’ Mitual Welfare Fund.

| (S. K Rakheja) | |(Indu Satija)
| Court Master | | Court Master



